NI TEM NO. 58 COURT NO. 3 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).4120/2004

(From the judgenent and order dated 12/11/2003 in SBCE No. 2/1998 of The

H GH COURT OF RAJASTHAN AT JODHPUR)

ASHUTCOSH Petitioner(s)
VERSUS
STATE OF RAJASTHAN & ORS. Respondent ( s)
(Wth appln. for exemption fromfiling O T.,directions, perm ssion to place addl. docunments on
record and

prayer for interimrelief and office report)

(For final disposal)

Date: 22/08/ 2005 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL

HON BLE DR. JUSTI CE AR LAKSHVANAN

For Petitioner(s) M. Manoj Prasad, Adv.

For Respondent (s) M. Aruneshwar Qupta, Addl . Adv. Gener al

M . Naveen Kumar Si ngh, Adv.

UPON hearing counsel the Court made the follow ng

ORDER



After hearing | earned counsel appearing on behalf of both si
des at

consi derabl e length, the Court reserved its verdict.

(Usha Bhar dwaj ) (Madhu Saxena)

P.S. To Registrar Court Master



